Annexure -8

Name of the Corporate Debtor: Brownish Realty Private Limited; Date of Commencement of CIRP: 14-07-2023; List of Creditors as on: 01-07-2026

List of operational creditors (Other than and and Dues)
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Mr. Ajit Gyanchand Jain
(Resolution Professional)
IBBI Registration No. IBBI/IPA-001/IP-P00368/2017-18/10625

In the matter of Brownish Realty Private Limited
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